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service and presently working as OLEAR.LBOISEATIVIE.,

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Detalls of movable assets

o)

FEm

Year.. g_oQAJQ,S

1. BIN p;?....\'&.\.,Lm.ﬁ..ﬁ,..@.H.D'.J@krl{gaﬁg\ﬁterfwife ot HATE - RAM PARLCHIAN

years, belonging to .QEELCE. . ATIENBMNT..
SLEMBLY

CHOUD NAT

{Assets in jb'h'nt‘n:ame indlcating the extent of joint ownership will also have to be

s

Mo.

Deseription

Geif

Spouss
Name(s)

Dopendant-1
Nams

Dependant-2
_Name

Depandant-3 |

(1

Cash

W

5000/ |

S 50/~

N L

MP L

Etc. Name

(i)

Deposits in

Banks, Financial |

Institutions And
Mon-Banking
Financial
Companies

M

; (iil}

Bonds,

N

NUEE

Debantures and |

Shares In

L companies

N

NP L

N1

BALL.

b1

N

Ll

(iv)

‘Other financial

Institutions,

‘NSS, Postal

Savings, LIC
Policies, etc

NELL

Ny

NNER

N

ML L

{v)

Motor Vehicles
(detalls of
make, etc.)

N1 L

PaE L

NI

N

gk

| (Wi

Jewellery (glve
details of
weight and
value)

[ Crok3-15gm ©ol®- 20

SELVER- QR

N
th

N L

MEL.

[ vy

Other assets,
such as values
of claims /
interests

Ty
FREZE

IND U

N2L

NIk

N

e

Note: Value of Bonds [ shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companles should be given.

* Dependant here means a person substantially dependent on the income of the

employee,
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[Note: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be indicated] i}

8r,
Na.

Description

Self

Dependant-1
Hame

Spouse

HM‘M!&'!

(i)

Agricultural Land

- Location(s)

« Survey number(s)

- Extent (Total
measuremeant)

-Current market valug |

10 ker

PIPRAKE
LADH A
hASH VR
Ar) pp

57 oo

Dependant-3 |
Etc. Name

Dependant-2
_Hame

e
it NI N

H R
D00 -

L FiE

(1)

Non-Agricultural Land
- Lacatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

AN/

NIL NI

N L NIL

(i)

Buildings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NiL

Niw NI L

NIL INRRS

(i)

Houses / Apartments,
ete.

- Location(s}

= Survey fdoor
number(s)

- Extent (Totai
measurement)

- Current market
value

$

NI

_‘:}\HL '\HL_

IR B (R

(v)

W

Others (such as o

| Interest in property)

e

N

0 N |

Ny

% [

(2)

institutions and government dues:-

1 give herein below the details of my liabilities / overdues to public financial

[Mote @ Please glve separate details for each item)

Sr. | Deseripton Hame & address of Bank / Amount outstanding as
N:.. % Financlal Institutions{s) / on .LL hﬂ.l\g.gp
: : Department (s) = :
(a) | (i) Loans from Banks SR \/IDHMN MANPBL.| 8§ BSTOO
| {ii} Loans from financlal \
Institutions L A
(iil) Government Dues:
| {a) ;;Iu-&s to departments Ny L N
. dealing with government
accommodation
(b} dues to departments
| dealing with supply of s 1 ML
|_water ;
() dues o departments
dealing with supply of
| electricity M- ML
_____ . e

o JEGR )




[ (d) dues to departments i =
dealing with telephones | MEL NI
(e} dues to departments
dealing with government
transport (including NI L M

_aircraft and helicopters)
(f) Other dues, If any

NI1L N

(b} (1) Income Tax including
surcharge [Also indicate
the as:sessL-ent year upto HELRe | 584D NI
which Income Tax Return _ :
filed. Give also Permanent 1
Account Number (PAN)] '
(i) Wealth Tax [Also
Indicate the assessment N L N\
year upto which Weaith
Tax return filed.]
(ili} Sales Tax [Only in

case of proprietary [ANR™ M
business] : . " .
(iv) Property Tax NI : et L
c. Personal Detajl
GPF/CPF/PRAN No, :- TS/ GLA - LDOR {
Gender - [aa o
Date of Birth - 0 2 ol (1|97 ]3] pommmwm
Class/Group - k& { MB#CI
Cadre e LDT: creEr AT TE ?‘q 3\"\‘7\11—- [

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5,5.- Blhar Secretarlat Service ote.)

Home District " M ﬂ‘:ﬂ HMUBAN) L )
I hereby declare that the above details are true to the best of my

knowledge and balief,
ol ofJC horis =1

Sighature ..

Name of Employee: BI e DD KUM’?\R QH“US)H“W
Place: 20T H A Designation:. DOFLCE . DTTEN DANT
Date:..’..‘.l.D..?.—J.?f.D?:ST oepartment:. O o B
MNote: Please sign each page of the décﬂaratiun Asset declaration form

must be in A4 size white paper with computer typed (single side)
in praseribed format.



